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STATEMENT BY MINISTER*
PROGRESS ON THE ACTION TAKEN
PURSUANT TO RECOMMENDATIONS OF JPC
ON STOCK MARKET SCAM

Title: Statement regarding progress on the action taken pursuant to recommendations of JPC on Stock Market
Scam.
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MR. SPEAKER: It is perfectly all right. | have informed the Members.
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* Also Placed in Library, See No. LT. 8262/2003

Fax Ay fe (FERSES, S.9.) : A9 Jee 7egd, 39 IR 989 g a1y
&€| (zaum)

SHRI PAWAN KUMAR BANSAL (CHANDIGARH): Sir, no action has been taken against the people who are guilty
of certain acts of malfeasance. We would request you to kindly have a debate in the House on this matter.a€,
(Interruptions) 8 W =at Hxarsy A€, (@aum)
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SHRI RAMESH CHENNITHALA (MAVELIKARA): Nobody has been made accountable....(Interruptions)
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SHRI PAWAN KUMAR BANSAL : An inadvertent Action Taken Report presented to the House is not
enough....(Interruptions) It is the planned report that has been presented to the House. It is not enough. It is not
satisfactory....(Interruptions)
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